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Central Information Commission
qnr riq?neT rrrrf / Baua Gangnath l\'Iarg

5ftctv N{unirka, q-tffi1110067-New Delhi 110067

File No. 1612 12005 I CIC/Admn Dated )) November,2018

ORDER

Subject:- Enhancement of Monetary Ceilings for Furniture/Furnishing provided free of

rent at the Official Residence of Chicf Information Commissioner and

Information Commissioners of central Information commission.

Reference:- Commission's Meeting Minutes dated 22.11'2018'

consequent upon the revision of monetary ceiling from < 4,oo,0oo/- to { 8,00,000/-

for furniture/furnishings to the Chief Election Commissioner of lndia (CECI) and other

Election Commissioners of lndia (ECls) pursuant to the issue of Notification dated 19th

March, 2018 regarding Supreme Court and High Court Judges (Amendment) Rules, 201"8 in

the Gazette of lndia under G.S.R. 238 (E) by Ministry of Law and lustice, the entitlement of

furniture/furnishings to be provided at the Official Residence of Chief lnformation

Commissioner (ClC) and lnformation Commissioners (lCs) are revised in the Central

lnformation Commission m utatis mutandis.

2. In terms of provisions of Section 13 (5) of the Right to Information Act, 2005

regarding term ol office and conditions of service of Chief Information Commissioner and

Int:brmation Commissioners of Central Information Commission have been equated r'vith that

of Chief Election Commissioner/Election Commissioners respectively. The service

conditions of cEC/ECs are, inrer a1ia, at par rvlth that of Judges of Supreme Court of India

and all facilities rvhich are available to the Judges of the Supreme Cor-rr1/CEC/ECs are

available to the CIC/ICs of the Commission.

3. ThLrs the monetary ceiling tbr lurniture/furnishings including electrical appliances to

be provided free of lent at the Ofhcial Residence of Chief Infbrmation Commissioner and

Inibrmation commissioners are revised to t 8,00,000i- (Rupees eight lakhs only).

4. Rent will be recoverable fbr such items of fi-rrniture/turnishings and electrical

appliances that are provided in excess ofthese revised ceilings'
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Joint SecretarY (Admn)

Central Information Commission

Copy to:

1. PPS to CIC.
2. PPS to ICs.



3. PS to Secretary.
4. PS to Addi, Secretary.
5. PS to Registrar (Consultant).
6. JS (Admn)fS (IVIR)/JS (Larr)/JS (p&B)
T All Deputy Secretaries/Dy. Registrars/Designated officers8. PAO, Old JNU Campus, CIC, Ner.v Delhi.9 
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of pp & G&p, .8, Wing, Lok Nayak Bhavan, Khan Market, New

12. NIC. CIC for uploading on rhe u.ebsite.
13. Guard File.


